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. (c) the amount of funda received by 
eadl of tboIe.orpnisationl doria. the laa' 
tbre. ,ean , 

THE MINISma OF HOMB AFFAIRS 
(S. BUTA SINOH): (a) and (c). Larle 
number of orpoisatioDi in Orilla have 
received foreip coDtributioD durin. the lalt 
throo ,ean. AI sucb it il not feasible to 
furnish the amount of foreip contribution 
received by each orpoilation due to the 
voluminous nature of the iDformation 
Ihoupt. If information reaardiol any 
particular oqanisation ia required the lame 
can be furnlebcd. 

(b) Under the Poreiln Contribution 
(RcluJation) Act association havins a defi-
nite cultural, economic, educational, 
relipoul, or social programmes may accept 
foreian contributions. 

"Mealures to Cheek Pollution" 

*389. SHRI V. SOBHANADRBE. 
SWARA llAO : . 

DR. T. k~LPANA DEVI : 

Win the PRIME MINISTER be pleased 
to state: 

(a) whether the Union Government are 
collectinl any levy from the industries fot 
soUinS up devices' equipment to check 
pollution; 

(b) if 10, the details thereof; and 

(c) the dent made to check pollution 
by tbe measures taken by tbe Central Board 
for tbe Prevention and Control of Water 
Pollution durin. the last three ycars witb 
details of mealures taken 'I 

THB palMS MINISTBR. (SHR.I R.AJI V 
GANDHI) : <a) No, Sir, 

(b) 0008 Dot arise; 

(c) The contributions made and tbe 
measur. taken by tbe Central Hoard 
inolude : 

Minimal National Standards aod 
emill10D limits for pollutinl lndua-
,ries ba YO becD prClOl'lbed aDd 

Task Forces let up to help the 
Sta·te Boardl in implementation of 
these standards. At the instance 
of the Central and Sta te Boards, 
out of 4054 pollutin, industries 
(major and medium), 2076 units 
have inltaned efOuent treatment 
plants; 

A network of water and air quality 
monitoriDI bas been set up; and 

River basin-wise studies have been 
conducted. Based on sucb a study 
in the Oanga basin, the Ganp 
Action Plan bas been launched. 

Theft and Forgery in Various DepartmeDts 
of Defence Ministry 

*396. SHRI BALWANT SINOH 
RAMOOW ALIA: Will the the Minister of 
DEFENCE be pleased to state : 

(a) whether losses due to increased 
incidence of carelessness. theft and forgery 
in several departments of the Ministry of 
Defenc~ are mounting every year; 

(b) if so, the loss suffered on each 
account during the part three years year-
wise; 

(c) the measures taken to check the 
loss; and 

(d) the steps proposed to check such 
losses in future '1 

THE MINISTER OF STATE IN THB 
DEPARTMBNT OF DEFENCE RE. 
SEARCH AND DEVELOPMENT <SHRI 
ARUN SINOH): (a) and (b) No case 
of loss due to carel.ssness, theft and forlery 
in the Ministry of Defence (Secretariat) bas 
been reported durinl the la8t three years. 

(0) and (d). Does not arise. 

Per Capita Jaeome 

*398. PROF. RAMKRISHNA 
MORE: win the Minister of PLANNING 
be pleased to stato : 

(al whether it is a fact that the 
couatryt. per capita income is not only 
below lb. t of Pakistan and Sri Lanta but 


